ITEM NO.6 Court 1 SECTION II-A
(By Video Conferencing)

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No.1500/2015

JAIRAJ Appellant(s)
VERSUS

THE STATE OF MAHARASHTRA & ANR. Respondent(s)

(For IA No. 17137/2020 - EARLY HEARING APPLICATION and IA No.
17138/2020 - EXEMPTION FROM FILING 0.T.)

Date : 17-07-2020 The matter was called on for hearing today.
CORAM :

HON'BLE THE CHIEF JUSTICE

HON'BLE MRS. JUSTICE R. BANUMATHI
For Appellant(s) Mr. Atul Babasaheb Dakh, AOR
For Respondent(s) Mr. Rahul Chitnis, Adv.

Mr. Sachin Patil, AOR
UPON hearing the counsel the Court made the following
ORDER

The instant appeal is disposed of in terms of the signed order.

Pending interlocutory applications, if any, stand disposed of.

(SANJAY KUMAR-II) (INDU KUMARI POKHRIYAL)
ASTT. REGISTRAR-cum-PS ASSISTANT REGISTRAR
(Signed Order is placed on the file)



